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Rgisrar 

1. 25-7- 
Heard Dr. V. Trithiviraj, 

learned COflSl -f or the 

he, CPLlicCnt 	s retired on rdical 

rounds on 21-5.1991 afbr putting about 

33 ycars of sa:vice He was declared unfi 

by the DM0 ,SE Zajlway, Bilasuur w • e f. 

2l-5.-191. His grievarce 	that even 

±tr z five years of his retirement, h h 

n:t received a SutDstCfltj1 portion of 

EcJideflt FUi. Ortii4cy 	 1 1 - 	 . 

3 duty Alloances , Packing All'ares 

qgregatin to 	g/ .32,49_ 	He has 

reoresentations as also 

v02 .:tE- ' S neices to various Resp nients 

2hy have nt oeen diC[:osed of till date• 

carned. Counsel for the Applicant oiself 

e'it such reorese.ratj.on to the 

oe 	Office .c end the ce rd 

o ocer; Gane ral 4.nage r is irr.leaded as 

:oo.- .ad.ent N0.1 inthjs ettLQn 
=."- ............ 
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Final 
No. of Date of 
Order 	Order 

Order with Si&naturo 

These communications have been returned with 

an endorserrnt by the ostal Authorities that 

tPe: addressee refused the .comunicatiOn. 

arned Counsel for the 

Applicant has stated, that he would be satisfied 

if a direction is isuedtoe Reror1ents to 

0,jC)5 of the representation. Couflsei tor tne 

coplicant says that the Senior uiisional Perronael 

Jfficer, espndent No.3 is come-tent to dispose 

of there repro rentati ns effectively. Respondent 

NO. 3 is accordingly directed to dissose of the 

reo rose fl2t1 Jfl at nuresT l, 2,3,6, 7 a nj 9 witln 

rerjsd of four weeks from th: date of receipt f 

ccc; of this order. A co y of the Original 

Ap]iCatiOfl alongwith the representations oe sent 
If the 

tO 	Pr1deflt N0. 3 /Reporent No 3 is not in a 

o ition to agree with the claims o the aplicant, 

he siall pass a reasoned and speaking order while 

dj.:OS1nC of the reresentatifl. Thus, the CiA is 

osed of. 	 A 
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